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Outdated Notes on C.G*H.S.

852.  SHRI RAJNATH SONKAR 
SHASTRI : Will the Minister of 
HEALTH AND FAMILY  WEL-
FARE be pleased to state :

.  (a) Whether it is a fact  that
notes on CGHS incorporated in’the 
Manual of Office Procedure  are 
outdated and lack infonmation :

(b) if so, what steps have been
taken to update them;  . .  0

(c) Whether a copy of the same 
will be laid on the Table of the 
House ; and

(d') if not, the reasons thereof ?

THE MINISTER OF  STATE 

IN THE MINISTRY OF HEALTH 
AND FAMILY WELFARE (SHRI 

NIHAR  RANJAN  LASKAR)  :
(a) The  Manual of  Office Pio- 

cedure does not contain notes on




